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IatioD will be introduced in the U.S. Con-
IP'CIS in lanuary. 1971. It will be premature 
to formulate reactions before concrete pro-
posals emerge at these stages. 

LoANS ADVANCED TO PooR INDUSTRIALISTS 
AFl'ER BANK NATIONAUSATION 

-1544. SHRI ABDUL GHANI DAR : 
Will the Minister of FINANCE be pleased 
to state: 

(a) the total loan advanced to poor busi-
ness people and cultivators after Bank 
Nationalisation and how much for the big 
industrialists and big land lords from lst 
AUlUSt. 1969 to 31st March. 1970 through 
Nationalised Banks; and 

(b) the total advances made from the 
Nationalised Banks during this period and 
the biggest first three in these categories? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SURI P. C. 
SETHI) : (a) Information regarding the ad-
vances of the nationalised banks is not avail-
able separtcly for 'Poor Cultivators' and 
'Big Landlords' or 'Poor Busineses People' 
and 'Big Industrialists'. However, the figures 
of outstanding advances of the said banks 

• to farmers, small scale industrial units and 
retail traders as at the end of June, 1969 
iIInd January, 1970 are indicated below : 

(Rs. crores) 

June January 
1969 1970 

Direct Finance for 
Farmers .. 26·96 65 ·51 

Small-cale Industrial 
units 148 '44 184'97 

Retail Traders 19'22 31 ·04 

Information regarding increases in these 
advanees between lst August 1969 and 31st 
March 1970 is not available. Collection of 
such data specifically for this period would, 
apart from the fact that the terms 'poor 
businessmen' 'big landlords' are not easily 
defined in a precise manner, involve CODSi-
derable labour, time and cost which would 
not be commensurate with the results achiev-
ed .. information would have to be obtain-
ed from thousands of bank branches spread 
aU QlW. &ho IOlOWllry. 

(b) Particulars of totai credit extended by 
the nationalised banks as at the end of'lune, 
1969 and end-lnauary, 1970 are given be-
low: 

As on last Friday of June 1969 
As on last Friday of January 

1970 .. 
Increase during this period .. 

(Rs. crores) 
1,829 ·3 

2,026'8 
197·5 

For reasons already mentioned in the reply 
to part (a) of the Question, this information 
is not available. 

FINALISATION OF CoNFISCATION' PROCBBD-
INOS OF SEIZED VEHICLES 

-1547. SHRI S. K. TAPURIAH : Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether the attention of Government 
has been drawn to the need for speeding up 
adjudication relating to seized vehicles; 

(b) the total number of vehicles seized 
by the various Customs Houses durins the 
year, 1968-69; and 

(c) the reasons for defying one month 
time limit for finalisation of conllscatins 
proceedings laid down? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI) : (a) Yes Sir. The Public Accounts 
Committee (1968-69) Fourth Lok Sabha in 
their Seventy-Second Report drew the 
attention of the Government to the need for 
speeding up adjudication proceedinp relat-
ing to seized vehicles. 

(b) The number of vehicles seized by vari-
ous Customs Houses during the year, 1968-
69 was 281. 

(c) Though instructions were issued to 
all the Collectors of Customs and Central 
EJlCise by the Central Board of Excise and 
Customs in 1965, stressing that every attempt 
should be made to finalise the confiscation 
proceedinp ror motor vehicles within one 
month, in practice the confiscation proceed-
inlS take much 10lllCr time. Such proceed-
inp are delayed mainly because after investi-
gations in accordance with principles of 
natural justice, the ownen of tbe seized 
vehicles have to be served with Show Cause 
Memos 8l1li bave to be .. _ Iulk:lbt tIma 
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to present their defence and to appear for 
personal hearings. Often the owners delay 
the proceedings by a.king for extensoin 
of the time allowed for furnishing their re-
plies to the Show Cause Memos, by seeking 
postponement of the dates of the hearings 
fixed by protracting the proceedings through 
prolonged cross examination of witnCIISCI. 
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CB.!. INQUIRY INTO htllEGLARmES COM-
MllT'D BY HIND GALVANISING AND ENGI-

NEEIlING COMPANY 

·1549. SHRI S. M. BANERJEE: Will 
the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND ME-
TALS be pleased to refer to the reply given 
te Starred Question No. 478 on the 16th 
March, 1970 and state: 

(a> whether Government have since eu-
mined the Report of the Central Bureau of 
Investiption in reprd to the irrqularitie5 

cellUllilled by Hind OalvlDiliDa and EDJi-




